
FORM G 

 

INVITATION FOR EXPRESSION OF INTEREST FOR 

GJS INFRATECH PRIVATE LIMITED OPERATING IN CONSTRUCTION OF 

FLATS AT MYSORE 

 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board 

of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

SL. RELEVANT PARTICULARS 

1.  Name of the corporate debtor 

along with PAN & CIN No. 

GJS INFRATECH PRIVATE LIMITED 

PAN: AADCG5826A 

CIN: U45200TG2009PTC065762 

2.  Address of the registered office Plot No: 852&853, Sri Swamy Ayyappa Co 

Operative Society, Road No. 45, Madhapur; 

Hitech City, Hyderabad, Telangana; 500 081, 

India. 

3.  URL of website Not Available 

4.  Details of place where majority of 

fixed assets are located 

Construction of flats at Mysore 

5.  Installed capacity of main 

products/ services 

Semi-finished flats at Mysore  

6.  Quantity and value of main 

products/ services sold in last 

financial year 

Activity stopped long back. 

7.  Number of employees/ workmen Company does not have any employee on 

roll as per records available with RP. 

8.  Further details including last 

available financial statements 

(with schedules) of two years, lists 

of creditors are available at URL: 

Can be sought by sending request to 

Resolution Professional: gjscirp@yahoo.com 

9.  Eligibility for resolution applicants 

under section 25(2)(h) of the Code 

is available at URL: 

Can be sought by sending request to 

Resolution Professional: gjscirp@yahoo.com 

10.  Last date for receipt of expression 

of interest 

12-05-2024 

11.  Date of issue of provisional list of 

prospective resolution applicants 

22-05-2024 

12.  Last date for submission of 

objections to provisional list 

27-05-2024 

13.  Date of issue of final list of 

prospective resolution applicants 

06-06-2024 

mailto:gjscirp@yahoo.com
mailto:gjscirp@yahoo.com


14.  Date of issue of information 

memorandum, evaluation matrix 

and request for resolution plans to 

prospective resolution applicants 

11-06-2024 

15.  Last date for submission of 

resolution plans 

11-07-2024 

16.  Process email id to submit 

Expression of Interest 

E-Mail: gjscirp@yahoo.com 

 

 

 

 

 

Date: Hyderabad     Dommeti Surya Rama Krishna Saibaba  

Place: 27-04-2024               Reg No: IBBI/IPA-003/IP-N00165/2018-2019/12106  

Regi Add: Flat No. 104, Kavuri Supreme Enclave,  

Kavuri Hills, Madhapur, Hyderabad-500081.  

For GJS Infratech Private Limited under CIRP  
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